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LOK SABHA

Monday, March 26, 1990/Chaitra 5, 1912
(Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]

SHRI T. BASHEER: Sir, | have given a
notice under rule 388... (Interruptions)

MR. SPEAKER: Not now. Please take
your seat.

SHRI T. BASHEER: Sir, my notice is to
suspend the Question Hour under rule 388.

MR. SPEAKER: | have not allowed it.

Please take your seat. Question No. 186. Dr.
Mahadeepak Singh Shakya.

ORAL ANSWERS TO QUESTIONS
[ Translation]
Navodaya Vidyalayas in Uttar Pradesh
*186. DR. MAHADEEPAK SINGH
SHAKYA: Will the PRIME MINISTER be
pleased to state:
(a) the number of Navodaya Vidyalayas

opened in Uttar Pradesh under Navodaya
Vidyalaya Scheme;

(b) the number of schools which have
started functioning; and

(c) whether district Etah in Uttar Pradesh
has also been included in that plan?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
and (b). Thirty Navodaya Vidyalayas have
been opened in Uttar Pradesh under Na-
vodaya Vidyalaya Scheme and all of them
are functioning.

(c¢) No, Sir.
[ Translation)

DR. MANADEEPAK SINGH SHAKYA:
Mr. Speaker, Sir, 1 would like to know from
the hon. Minister whether the scheme of
Navodaya Vidyalayas which was introduced
by the previous Government is pragmatic or
it is just Mohammad Tughlak's fanciful flight
of imagination? | would urge that education
is the first step in the development of man
and society and, as such, proper attention
should be paid towards its development.
The State of Uttar Pradesh, about which |
have raised this question, has 54 backward
districts, of which Etah is the most backward
district. The hon. Minister has stated that 30
Navodaya Vidyalayas have been opened so
far in Uttar Pradesh. But he has denied this
facility to Etah which is the most backward
district in a State which comprises 62 dis-
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tricts. | would like to know why he has ne-
glected Etah in this matter?

MR. SPEAKER: Shri Singh, please
take your seat, you have to put second
question also.

PROF. M.G.K. MENON: The Govern-
ment has decided that for the time being it
would run the existing Navodaya Vidyalayas
andonly after reviewing their performance, it
would decide whether more Navodaya
Vidyalayas shouid be opened or not.-As
regards, Etah district, to which the hon.
Member has pointed out, we have received
proposals from the Uttar Pradesh Gavern-
ment and we have also sent a team there to
review the proposals. Shanta Navipur in
district Etah has been selected as a site for
opening a Navodaya Vidyalaya; but untilthe
entire scheme is reviewed and it is decided
that more Navodaya Vidyalayas are to be
opened, it will not be possible for us to open
it at the selected site in Etah.

DR. MAHADEEPAK SINGH SHAKYA:
Hon. Midister has stated that a piece of land
measuring 30 Bgn s has been selected
there whereas hisr+ ‘\ to the main question
is in the negal ~ \'* h of the two state-
ments is correct?

MR. SPEAKER; What he has said now,
is correct.. *

DR. MAHADEEPAK SINGH SHAKYA:
Kindly let me know the time by which Gov-
ernment propose to complete this scheme.
Newspapers have reported that this scheme
has given rise to many controversies. So |
would like the hon. Ministerto clarify whether
it is necessary that the Central leadership
should play a role in every such scheme in
the State?

" PROF. M.G.K. MENON: In all, 261
Navodaya Vidyalayas have been opened so
farinthe country. As | said earlier in my reply,
out of these 261, 30 are in Uttar Pradesh.
Only after concucting a review, we will de-
cide whetiar more such schools are to be
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opened or not. | had told you earlier also that
it was not correct that we were not consider-
ing Etah district. When we decide to open
more schools after reviewing the scheme,
Etah will also be considered.

SHRIPURUSHOTTAM KAUSHIK: Mr.
Speaker, Sir, Janata Dal's education policy
is that a uniform education should be pro-
vided to all and public schools should be
done away with. Navodaya Vidyalaya s also
in a way, a public school as more funds are
spent in its running as compared to ordinary
schools. | would like to know from the hon.
Education Minister whether contrary to its
education policy, the Government wants to
continue with the scheme of Navodaya
Vidyalayas or is it going to review the
scheme? The-Goverment should ensure a
uniform standard of education throughout
the country by closing down the Navodaya
Vidyalayas. Incase the Navodaya Vidyalayas
are opened in the rural areas, they will
command more attention from the Govern-
ment and the officials and in this process, the
ordinary schools, which are already in a very
bad condition and suffer from lack of re-
sources, as at some places, there areonly 1-
2 teachers for 4-5 classes and there are no
proper arrangements for building etc. will be
grossly neglected and their condition will
deteriorate further. Therefore, | would like to
know whether the Government would close
down the Navodaya schools scheme which
was Introc icec by the previous Government
and instead enforce a uniform system of
education by raising the standard of all the
schools?

PROF. M.G.K. MENON: In the Na-
vodaya Vidyalayas, we are having 78 per
cent children from the rural areas and only
22 per centfrom the urban areas. Apart from
this, 19 percent children are from the Sched-
uled Castes and 11 per centfrom the Sched-
uled Tribes. 27 per cent of the children are
girls. So | do not agree that they are like
public schools. But | agred with the point
raised by the hon. Member that a review
should be conducted in this regard. That is
why | had said in the beginning that we would
conduct ar »view in this regard and only then
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we would decide whether to continue with
this scheme or not.

" [English]

SHRI C.K. KUPPUSWAMY: oir, how
many Navodaya Vidyalayas are opened in
Yamil Nadu and whether are they opened?

PROF. M.G.K. MENON: Sir, as far as
Tamil’Nadu is concerned, there are 20 dis-
tricts, but there dre no Navodaya Vidyalayas
in any of them because as the hon. Member
himself is aware, there are several States,
namely, Assam, Tamil Nadu and West
Bengal, which have not accepted the scheme
of Navodaya Vidyalayas on account of dif-
ferences they have on the language ques-
tion. Therefore, none has been opened in
Tamil Nadu.

SHRI HANNAN MOLLAH: Sir, the hon.
Minister has said that they will review the
whole issue of the Navodaya Schools. You
are aware, Sir, that for the last 3-4 years the
entire democratic movement of the country
including the National-Front was fighting
against the elitist bias of the previous educa-
tion policy which led them to take the deci-
sion of opening Navodaya schools. But still
the Government is not in a position to say
whetherthey have already reviewed it or not.
| would like to know how long they will take.
It is a question of mass education of the
country and the approachto education should
be mass education. From the elitist bias it
should be changed to mass bias. It is the
International Literacy Year. So | want to
know (a) how much money has been spent
per Navodaya School and what is the ratio of
teacher and student in the Navodaya school
and what is the average of that in other
common schools; and (b) whether this
Government today will announce how long
they will take to review it and take a final
decision. It is not proper to take such a long
* time to remove this elitist bias in our educa-
tion and take a mass approach. So, we want
a categorical answer from the hon. Minister
asto when he is going to review and by which
*ime they willta'.e a rlecision. (Inte:ruptior:s'
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. PROF. M.G.K. MENON: Sir, as far as
the Navodaya Vidyalaya is concerned, the
expanditure has been Rs. 7.28 crores in
1986-87, Rs. 71.87 crores in 1987-88, Rs.
75.41croresin 1988-89 and Rs. 63.21 crores
until the 15th of March, 1990. These are the
actualfigures of expenditure of setting up the
total number of schools which | have referred
to earlier.

The point made by the hon. Member
refers to a,very fundamental question and
there, in answer | would like to say, Sir, that
the Government have decided to review the
National Education Policy of 1986 ‘and the
modalities for that age being worked out. The
Navodaya Vidyalaya seheme is part of the
National Education Policy of 1986. But, in
addition there will be a separate review
conducted of the Navodaya Vidyalaya
Schemae itself on the basis of the experience
of setting up the schools so far. | would like
toinformthe House that as far as this scheme
is concerned, the children are admittdd on
the basis of the tests and special privileges
are given to ensure that Scheduled Castes
and Scheduled Tribes as well as girls can be

-admitted. We also know the percentages of

those below the poverty line as well as the
first generation learners who have been
admitted. The bias of these schools is es-
sentially from the rural areas’so that schools
can be set up there which can be centres of
excellence to ensure that the other parts of
the country also come together. So, there
are certain elements in it where we must
ensure that we do not lose good parts of it.
But, certainly we will conduct the.review and
ensure’that the points raised by the hon.
Member are taken care of.

[Transiation]

PROF. RASA SINGH RAWAT: Sir, |
would like to ask the hon. Minister as to how
many Navodaya Vidyalayas have been
opened in Rajasthan and whether Policy
regarding the Navodaya Vidyalayas will also
change once National Education Policy
undergoes a change? Has a review of Na-
vodaya Vidyalaya Scher« been conduct
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so far and what are the achievements of this
scheme?

PROF. M.G.K. MENON: Navodaya
Vidayalayas have been opened in 21 out of
27 districts in Rajasthan.

[Englishl

PROF. N.G. RANGA: Sir, in view of the
fact that this scheme was undertaken in
order to ensure that the children from the
rural areas would have special preference
and on top of it, the Scheduled Castes and
the Scheduled Tribes also would be given
special attention, would my hon. friend as-
sure the House that these objectives would
be adhered to in the review that they are
going to make and ensure further develop-
ment of this scheme In those districts where
these schools have not been started so far?

PROF. M.G.K. MENON: Sir, the hon.
Member has raised the question of those
who are essentially disadvantaged, those
who come from Scheduled Castes and
Scheduled Tribes and those who are below
the poverty line. May | inform the House that
40 per cent of the children, who have been
selected so far,come from the families which
have income helow the poverty line and 16
per cent of them are aiready first generation
learners. We will certainly take note of this
and ensure that this is even more so if the
scheme is continued and enlarged.

Nehru Centenary Celebration

*187. SHRI RESHAM LAL JANGDE:
Will the PRIME MINISTER be pleased to
state. .

(a) whether Delhi School chiidren who
participated in the Bhartiyam Programme
organised by Nehru Centenary Celebration
Committee at Jawaharlal Stadium in No-
vember, 1989 were given track suits and
P.T. shoes as atoken of their participation in
the programme;

(b) whether Government are aware that
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the schoo! authorities are now demanding
these items back; and

(c) i so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL.
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
to (c). A statement is laid on the Table of the
Sabha.

STATEMENT

(a) The Delhi School children, who
participated in the Bharatiyam Programme,
were given costumes which were specially
designed so as to be relevant to the themes
of the programmes depicted by them. These
costumes included gymnastic suits, track
suits, dungarees and P.T. shoes.

(b) and (c). In view of the immense
popularity of the programmae, Deptt. of Edu-
cation, Delhi Administration propose to put
up another programme in the month of April
1990 afterthe school examinations are over.
The costumes have, therefore, been taken
back from the children to be cleaned and
kept in good shape and to ensure that they
do not get spoiled till the programme under
contemplation is over. These costumes,
however, will be returned to the children after
the above programme is over.

[ Translation)

SHRI RESHAM LAL JANGDE: Mr.
Speaker, Sir, | would like know as to why the
track suits and P.T. shoes are being de-
manded back from the students?

PROF. M.G.K. MENON: | have said in
the reply that the track suits are being taken
back from the students to be cleaned and
kept in good shape as the Department of
Education of Delhi Administration preposes
to put up another programme in month of
April. | can assure you that all these cos-
tumes will be returned to the students as
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soon as the proposed programme is
over.

SHRI RESHAM LAL JANGDE: | would
like to know the actual cost of costumes
distributed to the students.

PROF. M.G.K. MENON: The items are
worth Rs. thirty one lakhs. | have a complete
list with me which | can read out or if you
wish, | can send it to you also.

SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, may | ask the hon. Minister as
to why all the facilities during Nehru Centen-
ary Celebrations were given tothose schools
only where children from aristocratic families
came to study? Secondly from which firms
were the items purchased? And, is ittrue that
rural areas were totally neglected in centen-
ary celebrations of such a great leader. In
urban areas, the municipal schools were
neglected and only those schools were al-
lowedto participate inthe celebrations where
childrenof aristocraticfamilies came to study.

PROF. M.G.K. MENON: Mr. Speaxer,
Sir, firstof all iwould like to tell you that nearly
twenty four thousand students of Delhi
schools and more than six thousand four
hundred students from other States and
Union Territories participated in the Bhar-
tiyam Programme on 14th November last
year. This programme was started as part of
the National Physical Fitness Scheme in
1987. Therefore students were selected only
from those schools which had participated
earlier also in these programmes. The pro-
gramme included Kalari Payattu of Kerala,
Chhau, Lazium, Yoga, rope and pole,
Malkhamb and many other things.

SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, my question was whether it is
true that rural areas were neglected in this
celebration and where from all the items
were purchased?

PROF. M.G.K. MENON: Mr. Speakaer,
Sir, | have a complete list of items with me
and the firms from which they were pur-
chased.
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SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, my question Is whether rural
areas were neglected?

[English]

PROF. M.G.K. MENON: | can only
point out that this was scheme which had
been started, as | said, as part of the National
Physical Fitness Scheme in 1987. There
were many schools which were part of it.
Therefore, there was a programme which
was organised... (Interruptions)

MR. SPEAKER: You can give a notice
for separate question afterwards. Please
take your seat.

DR. RAM CHANDRA DOME: Sir, |
would like to know from the hon. Minister,
what was the total budget for celebration
ceremony of this great patriot, Shri Jawahar-
lal Nehru held throughout the year. )

| would also like to know whether the
Government is thinking of holding national
celebrations for other national stalwarts?

PROF. M.G.K. MENON: The total
expenditure on the Bharatiyam which was
organised on the 14th November last year
was essentially Rs. 2,38,85,364. The bulk of
the expenditure was essentially onthe trans-
portation and charges for refreshment and
soon of outstation participants costing about
Rs. 3 lakhs and boarding and lodging Rs. 47
lakhs.

[ Translation)

SHRIRAM NAIK: Mr. Speaker, Sir, the
school authorities are demanding back P.T.
shoes and track suits given to the students.
| would like to know whether the students
were told about this beforehand? Does the
Government think it proper to take back
items like P.T. shoes from the students after
four-five months.

PROF. M.G.K. MENON: Allicansayis
that we are not taking back these items,
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instead they will be cleaned up and returned
to the students.

SHR1 MADAN LAL KHURANA: s it
possible to clean P.T. shoes?

PROF. M.G.K. MENON: | am talking
about alithe equipment in general. (Interrup-
tions)

[English}

Computer-Assisted Sanskrit Teaching
and Learning Project

+
*188. SHRIL.K. ADVANL:
SHRI SHANKERSINH
VAGHELA:

Will the PRIME MINISTER be pleased
to state:

(a) whether the Sansknt Vidya Peeth
andthe Jawaharlal Nehru University withthe
support of Department of Electronics are
working on the project Computer-assisted
Sanskrit Teaching and Learning;

(b) if so, the progress made so tar in
each of the institutions; and

(c) the estimated expenditure on the
project and in what way Sanskrit teaching
and learning would be helpful by the work
being so done?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
to(c). A Statementis laid onthe Table of Lok
Sabha.

.

STATEMENT

(a) The project on development of
“Computer Assisted Sanskrit Teaching/
Learning Environment” w-s started at
Jawaharla! Nehru Univers.iy (JNU) in June,
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1988 and at Lal Bahadur Shastri Kendriya
Sanskrit Vidyapeeth in November, 1989.

(b) Nucleus Software System has been
designed which would be used in imple-
menting the Teaching/Learning lessons and
exercises. Further, two lessons have been
designed; one deals with teaching alphabets
and their properties and another deals with
Sandhis.

(c) Total estimated expenditure of the
project at the two institutions is Rs. 10.9
lakhs.

These proposed software packages
would be available as supplementary in-
structional aids to facilitate drill and practice,
and remedial exercises relating to sentence/
text structure, vocabulary, comprehension,
production and evaluation. The packages
are expected to improve Sanskrit language
studies and to open up new avenues for
linguistic research.

SHRI L.K. ADVANI: It was five years
back that certain articles appeared in vari-
ous journals that NASA Army Research
Centre and some of the experts in the field of
computer technology have reported that a
20 years research for a human language
which can meetcomputer's needs has ended
indiscovering Sanskrit as being ideally suited
for that purpose. | recall that my colleague
put a question in this regard in the other
House and in reply to which the Government
answered that they were aware of this dis-
covery but more research was necessary
before this hypothesis can be supported or

ejected.

My first question is whether Govern-
ment of India has made any research in this
regard because | would think that this is a
matter in which we should be more inter-
ested than any other country ofthe world and
because ff this is true then it opens up vast
potential in so far as creating software in this
country tor export of the whole world is
concerned and so my first question relates to
what follow-up action has been taken in
pursuance of this discovery and the assur-
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anoe given to Parliament that more research
would be undertakan.

PROF. M.G.K. MENON: | think the
hon. Member has raised a very important
and interesting question and | would like to
say that we are aware of these develop-
ments which relate to the structure of San-
skrit as a language and the possibility that
this structure and its grammar will play an
important role from the view point of lan-
guages inthe broad sense. Thereis a Centre
for Development of Advanced computing
under the Department of Electronics which
is in Pune and | can show the hon. Member
papers which have been published by them.
One of the titles is “Panini as model for
intelligent natural language process.” So,
studies of this nature are being conducted
andthis is part of atotal system which relates
to the whole question of knowledge-based
computer system development programmes.
But, however, a great deal of work needs to
be done and | must point out a very basic
problem which one encounters here. Very
large numbers of those who deal with com-
puters are, however, not very familiar with
Sanskrit. Many who deal with Sanskrit as a
language are not familiar with the computer.
So, this is an inter-disciplinary area and we
are trying to bring the groups together. But |
fully agree withthe hon. Members that this is
an area for significant development.

SHRI L.K. ADVANI: Mr. Speaker, Sir, |
am sorry that the question that | had posed
had not bean answered precisely because
according to my information till now, though
the Department of Electronics is 20 years
old, not a single delivery of computer-based
language education programme has been
done. According to my information during
the last five years not a single meeting has
been held between the Department of Elec-
tronics and the Department of Science and
Technology to exchange research results of
different projects because in this particular
case, as the hon. Minister has rightly said
that those who are familiar with computer
technology are not familiar with Sanskrit and
those who are expert in the field of a Sanskrit
are unfamiliar with the field of computer
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technology. Still |feel somewhat sad that no
concrete effort has been made in this direc-
tion. Therefore, my formal question is; Wouid
the Government consider setting up of an
Integrated Single System to implement
specific targets to follow up this particular
discovery which is very vital for India? it may
notbe vitalforexperts inthe field of computer
technology but it is very vital for India.

PROF. M.G.K. MENON: Sir, tirst of all,
with regard to the question of a Single Inte-
grated System, there is an Eighth Five Year
Plan Programme of the Department of Elec-
tronics which relates to technology develop-
ment for Indian languages. This will cover
not only Sanskrit but all the other Indian
languages and will cover various aspects
which relate to the machine, human inter-
face, translation and so on and so forth. This
is a programme which will be taken up on a
significant basis during the next Plan period.
The total allocation asked for this at the
present moment is Rs. 17 crores.

SHRI P.R. KUMARAMANGALAM:
There are several questions right from the
beginning which have been addressed to
the Prime Minister. It is rather unfortunate
the way he is treating the Question Hour
because he is absent. Courtesy demands
that he should be present here now. It is not
that | mean any iil-will to Prof. Menon. Nor-
mally the Prime Minister presence is re-
quired during the question hour when ques-
tions are addressed to him. There are sev-
eral questions addressed to him. { would be
grateful if the hon. Speaker permits me to
say... .

SHRiI SOMNATH CHATTERJEE: Will

you first-put a question on this subject. ( Inter-
ruptions)

SHRI1 P.R. KUMARAMANGALAM: My
quastion is specific. Question No. 205 is also
connected to this. The hon. Minister has
answered to the first part. Question No. 205
is really connected to this question to the

extent of Indian languages and the develop-
ment with regard to that. | would like to knaw

whether any soft-ware with regard to the
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development of learning systems; develop-
ment of machine translation systems and
development of Human-Machine Inter-face
systems with regard to language Sanskrit
have been developed and delivered to any
particular institution. Or, is it still in a nascent
development stage? The.hon. Minister has
said that lessons have been designed. Have
the designed lessons been delivered to any
educational institution? Are the lessons
available in the market? What is the situ-
ation? Or, is it still in the development stage?
Butitis unfortunate that the Prime Minister is
not here. | hope, Mr. Speaker, you will con-
vey my feelings to the hon. Prime Minister.

PROF. M.G.K. MENON: In the answer
which had already been laid on the Table of
this House, it has been mentioned that a
programme relating to Computer-Assisted
Sanskrit Teaching and Learning Environ-
ment was started at Jawaharlal Nehru Uni-
versity in June, 1988 and at the Lal Bahadur
Shastri Kendriya Sanskrit Vidyapeeth in
November, 1989. | think the time elapsed is
too short from the view point of having
something delivered inthe market. What has
already been done is the development of the
nucleus soft-ware system which would be
used in implementing the Teaching system.
These packages would be available as
supplementary instructional aids to facilitate
drill and practice. The packages are ex-
pected to improve Sanskrit language stud-
ies. But this should be available in a rea-
sonably short-time penod i.e. by sometime
next year.

[Translation)

SHRI DAU DAYAL JOSHI: The hon.
Minister has stated that it is an eight year
project but five years have already been
wasted. The hon. Minister has also stated
that the work was going on in Lal Bahadur
Shastri Sanskrit Vidyapeeth and Panini's
Grammar was being computerised. | would
like to submit that | knew the way the previ-
ous Government had neglected Sanskrit as
a result of which despite sanction of lakhs of
rupees the work was not accomplished. So
| would like to know the definite programme
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through which the Government would put an
end to the neglect of the language and make
amends for the carelessness of the previous
Government.

(English]

PROF. M.G.K. MENON. As | men-
tioned, this is a programme inthe Eighth Five
Year Plan, namely, the question of technol-
ogy development of indian languages. And it
will cover learing systems, machine trans-
lation systems and human machine inter-
faces. There has been considerable suc-
cess in the sense of transliteration from one
language to another. | can show the hon.
Member the actual transliteration which has
been done from one Indian language to
another.

[ Translation)

PROF. VUAY KUMAR MALHOTRA:
Mr. Speaker, Sir, he has given no assurance
regarding asingle agency forcomputerbased
education programme. Are you going to
entrust. This work to a single agency; it may
be Technical Education of Indian Languages
Agency or any other agency. Will the hon.
Minister assure the House that this single
agency would be set up for this time bound
programme.

[English]

PROF. M.G.K. MENON: This will be
done under the auspices of the Department
of Electronics as a single agency and the key
institution for it which will coordinate this
work is the Centre or Development of Ad-
vanced Computing.

[ Translation]

SHRI HARIN PATHAK: mr. Speaker,
the hon. Minister has said that 10.9 lakhs or
nearly Rs. 11 lakhs have been spent over
both the institutional projects. This means
that Rs. 5 lakhs were allotted for one project.
Iwould like to know whetherthe Government
wantsto enhance the amount as the present
amount is inadequate.
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PROF. M.G.K. MENON: The hon.
Member said that the amount was inade-
quate. | wish to submit that the main expen-
diture in the project is only on the micro-
processors and mini computers. What mat-
ters is the people who would be engaged on
this project. It is not a question of spending
crores of rupees on computers but of plan-
ning the things properly.

SHRIMATI VIJAYARAJE SCINDIA: |
would like to say that since Sanskrit has
been claimed to be a scientific language by
people working on computer technology all
over the world and in India, why more time is
being taken by mixing it up with other lan-
guages? | would like to know the views of the
hon. Minister on this issue.

[English)

PROF. M.G.K. MENON: | would like to
first point out the technical aspects of this.
Which is that we will first have to follow the
roots of experimenting on the rules of gram-
mar of Sanskrit which are well-established
Pananian Grammar and then using these
rulesinotherlanguages. Thereatterone can
go on to see if Sanskrit itself can be used as
a programme language. This is there for an
area for significant research. One has em-
barked on it. | think we will make good
progress because as the hon. Member
Advaniji mentioned earlier, this is an area
where we have specialised capabilities in
the country and we ought to capitalise it; |
hope you will agree with me.

Commercialisation in Education

*189. SHRI GANGA CHARAN LODHI:
Will the PRIME MINISTER be pleased to
state:

(@) whether any effective steps are
contemplated by Government to immedi-
ately curb the growing menace of commer-
cialisation in the system of education: and

(b) the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
and (b). A statement is laid on the Table of
the House. .

-

STATEMENT

(a) and (b). The Central Government
has been taking persuasive and preventive
measures to curb commercialisation of
education. it has urged upon the State
Governments totake steps to prevent charg-
ing of capitation fees. The Central Govern-
ment have enacted the All India Council for
Technical Education Act, 1987. Under the
Act, AICTE has been vested with statutory
powers for the coordinated and integrated
development of technical and professional
education in the country and to prevent its
commercialisation. Under the provisions of
the Act all institutions of technical education,
Government or private, will have to observe
the norms, standards and guidelines pre-
scribed by the AICTE in respect, inter alia, of
fees, admissions, curriculum etc.

The University Grants Commission
(Amendment) Act, 1984 (Act No. 59 of 1984)
also empowers U.G.C. to lay down regula-
tions in respect of fees to be charged and it
also forbids a university/college to charge,
directly or indirectly, any payment otherwise
then by way of fees, or any donation or gift.

As regards medical education, the In-
dian Meglical Council (Amendment) Bill, 1987
provides for regulation of fees, deposits etc.
payable by students. it also prohibits collec-
tion of capitation fee, donation etc. by Medi-
cal Colleges or persons in charge of their
management. The Bill was referred to a Joint
Parliamentary Committee which submitted
its report to the Parliament on 28th July,
1989.

[ Translation)

SHRI GANGA CHARAN LODHI
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(Hamirpur): Mr. Speaker, Sir, Education is
an important department in our country as it
is engaged not only in building the future of
the country but also its development. | would
like to know, through you, from the hon.
Minister whether the commercialisation of
education is on the increase. Although the
Government provides grants to a number of
schools, yet as the management is in private
hands, notonly the teachers but the students
are also exploited. The students have to pay
thousands of rupees for admission to these
schools and the teachers have also to pay
for appointment. The management is thus
indulging in loot. Is the Government consid-
ering the issue of nationalisation of educa-
tion keeping in view the present tendency of
commercialisation. To my knowledge the
issue of nationalisation of education is under
the consideration of the Government. How
long will it take to decide about it?

[English)

PROF. M.G.K. MENON: As far as the
Government is concerned, it is very clear
from the answer thatone is againstcommer-
cialisation of education. In this respect it has
been pointed that the University Grants
Commission as well as the All India Council
of Technical Education have taken meas-
ures. There are legislations in this regard.
With regard to the medical area, the Indian
Medical Council (Amendment) Bill 1987,
which is yet to come through, will provide for
this area.

However, the question asked by the
hon. Member which relates to the nationali-
sation of education and taking over of private
institutions is a complex one. Because one
must realise that there are Articles in our
Constitution viz., Articles 19,30 and 31—the
right to form associations or unions, the right
to form societies, to practice any profession,
or to carry on any occupation, trade or busi-
ness and Articles of the Constitution which
give minorities the right to establish and
administer educational institutions of their
choice which are self-supporting—which
cannot be violated. Therefore the whole
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question of taking over by the State or na-
tionalising it is a far mnrg complex one.

What we have to ensure, however,—
and this is done by the provisions of UGC, All
India Council of Technical Education Act,
Indian Medical Council—is thatthroughthese
provisions we should prevent institutions
from taking what are called capitation fees
and only charging what are normal fees and
donations.

[ Translation}

SHRI GANGA CHARAN LODHI: Mr.
Speaker, Sir, the hon. Minister has just
pointed out that the Constitution provides for
the establishment of educational institutions
by the religious organisations but they have
not yielded good results. All such schools
run with the help of foreign aid in Jammu &
Kashmir are trying to brainwash the youth,
organise anti-India propaganda and create
in them a sense of hatred and aversion
besides creating an atmosphere of terror.
Same is true of Punjab. The educational
institutions running with the help of foreign
aid there have today posed a great threat to
our national unity and integrity. | would like to
know from the hon. Minister whether the
Government ié taking effective steps for the
closure of such foreign aided schools that
work against our national interests. Today,
there are a number of educational institu-
tions run by religious organisations in our
country.

[English]

PROF. M.G.K. MENON: Sir, May 1
read out a part in regard to Article 30 of the
Constitution? .

“All minorities, whether based on relig-
ion or language, shall have the right to
establish and administer educational
institutions of their choice”.

So, there is a provision which we cannot
violate as it stands. But with regard to the
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question o1 Toreign assistance, this is cer-
tainly a matter which can be gone into and |
would like to give an assurance that this will
be looked into and an answer provided.

[ Translation)

SHRI GANGA CHARAN LODHI: Mr.
Speaker, Sir, that is not the reply to my
question. | had asked as to how many uni-
versities and other religious institutions are
being run with the help of foreign aid.

MR. SPEAKER: No it is not related to
this question. You may give a separate no-
tice for that.

[English)

No. You canh put a separate quastion
Now, Shri Basheer.

SHR1 T. BASHEER: S, the last para-
graph of the statement made by the Minister
is abott medical education.

Sir, there are so many private medical
colleges running 1n various parts of the
country without recognition from the Indian
Medical Council. These colleges collect huge
capitation fees trom the students and be-
cause of lack of recognition fram the Councii,
their education is cuffering a lot. Itis reported
in the newspapers that masy private medical
colleges are issuing—actually selling—fake
degrees to the students. So, | would like to
know from the hon. Minister as to what steps
the Government proposes to make the rec-
ognition from the Madical Council, a pre-
condition for starting the medical colleges in
the country and sippvarious practices which
are going on i medical education.

PROF. M.G.K. MENON: Sir, the hon.
Member sitting behind had raised a question
earlier about the matter of foreign inputs and
money flowing into education. This is a matter
which in principle, is controlied by the For-
eign Contributions Regulation Act and is
looked after by the Ministry of Home Affairs.
(Interruptions) | am coming to your question.
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Please allow me to complete.

But, | have given him an assurance that
this matter will be looked into and | will come
back to the House with a statement on the
subject.

Now, may | go on to the point which is
raised about the medical education?

As far as the medical education is con-
cerned, the basic provisions will be covered
by the Indian Medical Council (Amendment)
Bill, 1987 which is likely to be taken up for
consideration by Parliament during the cur-
rent or its ensuing Session. it has been
referred to the Joint Parliamentary Commit-
tee which submitted its reportin July 19889. In
this, there are various provisions and | will
not go into this in great detail except to say
that Section 10(D) of it specifically provides
for prohibition of collection of capitation fees,
donations etc., in connection with the admis-
sion or transfer of the students to any course
of study or training in medical colleges. This
is not yet an Act. It is still to become an Act.
it is going to come up during this Session or
in the next Session. Therefore, once that is
passed, | think, we will be able to have a
greater control bn the medical colleges and
sort out the problems which the hon. Mem-
ber has referred.

[Translation)

SHRI BRW BHUSHAN TIWARI: Mr.
Speaker, Sir, the linguistic and religious
minorities have freedom to open their own
educational mnstitutions but no religious or
linguistic education is imparted in such insti-
tutions and under its cover, elitist education
is provided through the medium of English
and exorbitant fees are charged, | would like
to know whether there is any intention of
salting up a committee for enquiring into the
activities of such schools or whether such an
exercise has already been undertaken?

[English)
PROF. M.G.K. MENON: Sir, may |, first
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of all, state that about 40 per cent of the
schools are run on a private basis? Sec-
' ondly, if one was thinking of taking over the
schools, it would cost a fairly large sum of
money which would be more than Rs. 520
crore apart from matters which | referred to
earlier, namely, prohibition of capitation
fees.

| am now referring to schools which are
run entirely on their own without aid from the
Government. In these cases, there are cer-
taindifficulties with regard to fees they charge,
otc. However, | can assure the Member that
the points made by him are valid because we
are opposed to commaercialisation of educa-
tion. Therefore, the matter would certainly
be gone into.

Electronic Units in Kerala

*190. PROF. P.J. KURIEN: Will the
PRIME MINISTER be pleased to state:

(a) whether Government nave any plan
to develop electronic units in Kerala;

(b) if so, the details thereof; and

(c) the details of assistance provided to
the State Government so far and likely to be
given in 1990-917?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
to (c). A Statement s laid onthe Table of Lok
Sabha.

STATEMENT

(a) to (c). Kerala has been coverea
under various programmes of the Depart-
ment of Electronics, namely, Electronic
Research and Development Centre (ERDC)
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at Trivandrum, Centre for Materials for Elec-
tronics Technology (C-MET) at Trichur,
Centre for Electronics Design Technology
(CEDT) at Calicut and Electronics Regional
Test Laboratory (ERTL) at Trivandrum.
Assistance has been given for starting
women's cooperatives in the rural areas,
maintenance technology for medical elec-
tronics equipment, demonstration of the
usage of agri-electronics equipment to the
farmers and initial assistance for develop-
ment of Imaging Technology. In addition, 59
Industrial Licences, 22 Letters of Intent and
62 registrations have been issued for manu-
facture of electronic products in the State.

PROF. P.J. KURIEN: | am happy that
today, it is Prof. Menon’s day. (Interruptions)
That's why he is evading from the prope!
answer. He has given a statement without
perhaps understanding the thrust of my
question. | was asking the details of assis-
tance provided to the State of Kerala as far
as electronics industry is concerned. Waell,
he has not given the details. He has said that
assistance has been given for starting
women's cooperatives maintenance tech:
nology, etc., etc., but there are no details.

I wouro like to know what is the quantur
of assistance given to the State of Kerala in
these sectors and what is the number of
employment generated so far due to all
these investments. My last part of the ques-
tion is about the proposal of investment for
the year 1990-91 and the targetted employ-
ment generation. Actually, this is not a sup-
plementary, but a part of my question.

PROF. M.G.K. MENON: As far as fi-
nancial assistance is concerned, the Depart-
ment of Electronics has provided Rs. 60
lakhs as loan to Keltron Power Devices
Limited, Trichur and a loan of Rs. 35 lakhs to
Keltron Rectifiers Limited in Trichu,.

Apart from that, there has also been an
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amount of grant of Rs. 40.5 lakhs given for
Rural Employment Generation Scheme to
Women's Cooperatives

As the hon. Member knows, from the
viewpoint of industry directly what is done is
give licences, letters of intent, foreign col-
laborations and the like and industry has to
seeon its own *0 set up production ventures.

Kerala has today a total production of
the order of Rs. 178 crore in electronics with
the total direct employment of around 9,000.
The support or assistance from the Centre
areforinfrastructural elements and ena’bling
elements which have been listed in the
answer namely, the supportfor ERDC, Centre
for Materials for Electronics Technoiogy,
Centre for Electronics Design Technology
and the Electronics Regional Test Labora-
tory at Trivandrum.

PROF. P.J. KURIEN: Kerala is a State
where unemployment is the highest. The
hon. Member is well aware of that. Invest-
ment in large scale industries will not gener-
ate enough employment. But in electronic
industry, the employment generation is much
more. Therefore, | would request the Minis-
ter to give special attention to the State of
Keralz as well as investment in this industry.
With this request, | wouid like to ask my
second supplementary. He has said that 59
industrial licences have already been is-
sued. Out of these, how many of them have
actually gone into operation, how many
applications for licences have been rejected
and on what grounds, how many pending
applications are there for licences in elec-
tronics industry?

PROF. M.G.K. MENON: First of all, |
would like to say that the hon. Member is
perfectly correct while saying that electron-
ics I1s an area of very greatimportance forthe
country as a whole and certainly, for Kerala,
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it is important from the viewpoint of employ-
ment, as it has got a very high level of
literacy. Secondly, | would like to point out
that the information asked for by the hon.
Member regarding the number of licences,
the number which have gone into operation,
the number rejected, etc. is somewhat volu-
minous. | have got the information with me,
and | shall be quite happy to provide the
details to the hon. Member.

SHRIK.S. RAO: Sir, computerisation is
being taken up in every department and its
prominence is also going up day by day. |
wish to know from the hon. Minister as to
whether or not his Ministry is thinking in
terms of starting centres for training in com-
puters an- ‘ata processing, efc. on its own
or is prepared to assist voluntary organisa-
tions, in a big way, which come forward to
take up the training.

PROF. M.G.K. MENON: As far as this
field and, mainly, generation of manpower in
the field of informations are concerned, what
is being done is far from what happens in
educational institutions, national laborato-
ries andthe like. Thereisa provision whereby
there can be institutions which can give
courses in this area, and there will be a
provision to ensure standardisation and
certification, so that those courses are not
only relevant but also fit to certify from the
point of view of ensurina alternative emplov-
ment.

[ Translation)

Representation of Teachers/Students
on Kendriva Vidyalays Sangathan
Board

*192. DR. LAXMINARAYAN PAN-
DEYA: Wilithe PRIME MINISTERbe pleased
to state:
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(a) whether the Board of Governors of
the Kendriya Vidyalaya Sangathan has any
representation of teachers and students on
it;

(b) if so, the details thereof; and

(c) if not, the reasons therefor and
whether itis proposed to give such represen-
tation?

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
to (c). A statement is placed on the table of
the House.

STATEMENT

(a) and (b). The Memorandum of Asso-
ciation and Rules of the Kendriya Vidyalaya
Sangathan do not provide for any represen-
tation of teachers and students on Board of
Governors of Kendriya Vidyalaya Sangathan.

(c) A Joint Consultative Machinery has
been constituted in the Kendriya Vidyalaya
Sangathan. There are also Management
Committees in every Vidyalaya in which
teachers are represented. These bodies are
adequate to deal with the problems of teach-
ers. As regards students, apart from the
Vidyalaya Management Committees, there
are also parent-teacher associations organ-
ised atthe Vidyalaya levelon local initiatives.
These bodies can deal with problems of
students.

[ Transiation)

DR. LAXMINARAYAN PANDEYA
(Mandsaur): Mr. Speaker, Sir, the reply of
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the hon. Minister in connection with the
Memorandum presented by the association
ofteachers of the Kendriya Vidyalayas about
providing them representation in the Ken-
driya Vidyalaya Sangathan is not clear.
Therefore, | would like to know from the hon.
Minister as to what are his views in this
regard?

[English]

PROF. M.G.K. MENON: What is stated
in the reply is the current position, namely,
the Memorandum of Association and Rules
of the Kendriya Vidyalaya Sangathan do not
provide for any representation of teachers
and students. As far as students are con-
cerned, | do not think that it is very relevant
to have them in management bodies. As far
as teachers are concerned, they are associ-
ated with the management. | would certainly
go Into the details of the tunctioning of the
Kendriya Vidyalaya Sangathan. But the view
pointis that the individual Vidyalayas as well
as the management of these institutions
should be properly organised. At the present
moment, there is a body called Joint Consul-
tative Machinery in which teachers are rep-
resented.

[ Translation]

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir, there is provision in different
Universities to provide representation to the
teachers and lecturers, but what are the
reasons for not having similar provision in
case of the Kendriya Vidyalayas? As the
hon. Minister has stated just now that there
is no such provision at present and there-
fore, it is neither necessary to deliberate on
this matter nor will it be of any use. | would
like to know from the hon. Minister the basis
on which it has been decided that it is neither
necessary nor useful? Or will it be reviewed
after taking all aspects into consideration?
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(English)
Protection of Rhinos

*193. SHRI MADHAVRAO SCINDIA:
Will the PRIME MINISTER be pleased to
state:

(a) whether '‘Rhino’ is a threatened
species; and

(b) if so, the steps taken and scheme
drawn out to protect and promote the spe-
cies, indicating population of Rhinos in 1960,
1970, 1980 and at present?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI):
(a) Yes, Sir.

(b) A statement is laid on the Table of
the House.

STATEMENT

1. Steps taken to protect and conserve
rhinos are given below.—

i) Rhino has been placed in Sched-
ule | of the Wild Life (Protection)
Act, 1972, thus giving the species
full legal protection;
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A Centrally sponsored scheme is
under implementation for conser-
vation of rhinos in Assam. The
scheme aims at expansion, protec-
tion and management of the rhino
habitats.

Central Assistance is given under
the Centrally sponsored schemes
of Project Tiger and Assistance for
development of national parks and
sanctuaries, to the national parks
and sanctuaries, some of which
contain rhinos also.

Under the Centrally sponsored
scheme of control of poaching and
ilegal trade in wildlife, assistance
is give to the State Governments of
Assam and West Bengal to take
measures against poaching of rhi-
nos.

Five rhinos have been translocated
from Assam and four from Nepal in
1984 and 1985 respectively to the
Dudhwa Tiger Reserve in Uttar
Pradesh with the aim of establish-
ing an alternative home for the
species.

Information available from the States of
Assam, West Bengal and Uttar Pradesh
regarding the estimated population of
rhinos in the wild is as per statement
given in the Annexure.
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Development of Sports in Kerala

*194. PROF. K.V. THOMAS: Will the
PRIME MINISTER be pleased to state:

(a) whether Kerala Government has
submitted any scheme foy the development
of sports in Kerala; and

(b) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
Yes, Sir. :

(b) The proposal has been examined by
an Expert Committee set up by the Depart-
ment. It wasfeltthat instead of having its own
special projects at the cost of the Centre, the
State Government should have schemes
which are complementary to the existing
schemes of the Central Government and
Sports Authority of India, in order to derive
maximum bensefit for realising the common
objective. Since the total allocationfor sports
in the VIl Plan was only Rs. 200.00 crores, it
was not found possible for the Central Gov-
ernment to finance a single project of any
State Government, costing as much as Rs.
107.54 crores.

The State Government of Kerala was
advised accordingly.

Sathya Sain Institute of Higher Learn-
ing, Anantpur

*195. PROF. SUDARSAN
RAYCHAUDHURI: Will the PRIME MINIS-
TER be pleased to state:

(a) whether Union Government or the
UGC are giving any assistance to the Sathya
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Sain Institute of Higher Learning, Anantpur
(Andhra Pradesh); if so, the details thereof;

(b) the nature and extent of the control
of the Union Government or UGC over the
Institute;

(c) whether the teachers of the Institute
have been representing for along time to the
authorities concerned fo: their various griev-
ances; and

(d) if so, the details thereof and the
action taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
The Sathya Sai Institute of Higher Learning,
Anantpur, was provided assistance of Rs.
65.38 lakhs in the Sixth Plan and Rs. 195.09
lakhs in the Seventh Plan for its develop-
ment activities by the University Grants
Commission (UGC).

(b) Interms of Section 3 ofthe UGC Act,
the Central Government by notification is-
sued on 10th November, 1981, declared the
Sathya Sai Institute of Higher Learning,
Anantpur as an Institution deemed to be
university. The Institute is administered by
Sri Sathya Sai Institute of Higher Learning
Trust, an autonomous entity with its own
Governing Body, Academic Councii, Finance
Committee and other authorities prescribed
under the Rules. The Officers of the Institute
include the Vice-Chancelior, Director, Deans
of Faculties, Registrar and Treasurer. There
is one representative each of the Central
Government and UGC on the Governing
Body and one on the Finance Committee.
The Rules of the Institute were approved by
Government of India and cannotbe amended
without its prior approval. The Central Gov-
ernment also has the right to cause an in-
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spection or inquiry in respect of academic or
financial matters of the Institute. Develop-
ment assistance is provided by the UGC on
the basis of the report of the Review Commit-
tee appointed for this purpose.

(c) and (d). Representations have been
received for payment of revised UGC scales
of pay to the teachers of the Institute, and for
increased terminal benefits. The Institute
has informed that as an autonomous body
which does not receive any maintenance
grant from Government it has formulated its
own scales of pay, which were revised in
December, 1989, has a Contributory Provi-
dent Fund and also provides gratuity termi-
nal benefit.

Depletion of Forest Areas

*196. SHRIGOPI NATH GAJAPATHI:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government have made
any estimate of the total forest areas getting
depleted in every State every year;

(b) if so, the details thereof;
(c) the scheme presently being drawn
up and implemented by Government to

conserve the forests; and

(d) the steps taken in this regard in the
Seventh Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
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'ESTS AND MINISTER OF STATE IN THE

MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI):
(a) and (b). According to the studies con-
ducted by the Forest Survey of India with the
help of Satellite imagery, the annual rate of
depletion of forest cover in the country dur-
ing the period 1981-83to 1985-87 was 47,675
ha. The Statewise details are given in the
attached statement.

(c) and (d). Conservation of forests is
being done by protection of forests and re-
forestation of degraded forest areas.

For protection, Forest (Conservation)
Act was enacted in 1980 to check diversion
of forest land for non-forest purposes. The
Act has been made more stringent by an
amendmentof 1988. Aiso, the National Forest
Policy 1988 lays more emphasis on conser-
vation of forests. There-are specific provi-
sions for protection of forests from grazing,
fires and encroachment. Besides, alternate
sources of energy, wood substitution and
import of timber are encouraged to conserve
forests. In addition, guidelines are issued to
State/lUT Governments from time to time for
protection and conservation of forests and
wildlife. Some of these relate to avoiding
felling of natural forests, ban onfellings inthe
hills above 1,000 meters, and setting apart 4
per cent of the geographical area as protec-
tion area.

Wasteland development programme is
being implemented for reforestation of de-
graded land within and outside forest lands
and restoration of ecological balance.
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A number of schemes have been imple-
mented during the 7th Five Year Plan for
consérvation and protection of forests and
Wikiiife. These include:—

(i) Afforestation Programme by the
National Mission on Wasteland
Development.

() Survey of Forest Resources.

(i) Forest Research, Training and
Education.

(iv) Development of Infrastructure for
protection of forests.

(v) Introduction of Modern Forest Fire
Control Methods

(vi) Beneficiary Oniented Schemes for
Tnbal Development

(vii) Development and Conservation of
National Parks.

(vii) Development and Conservation of
Wildlife Sanctuaries.

(ix) Project Tiger

(x) Rehabilitation of endangered spe-
cies.

(xi) Censervation, Education and In-
térpretation Programme

(xi) Control of Poaching and niegal
Trade in Wiidiife.

(xii) Conservation of Rhinos in Assam.
Production of Civil Rems by Ordnance
Factories

*197. SHRIUTTAM RATHOD: Willthe
PRIME MINISTER be pleased to state:
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(a) whether the ordnance factories have
taken up production of some items for civil-
ian 1<a also; and

(b) it so, the details of the items being
manutacturing by them for civilian use?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir.

(b) (i) Sporting weapons and ammu-
nition of non-prohibited bore.

(n) Chemicais and Explosives.
(i) Sihca Sand
(v) Testing and other Services.

(v) Forging items, tentages, cinth
ing and leather items etc.

Revised Syllabl of Text Books

*198. SHRIM.V. CHANDRA SHEKARA
MURTHY: Will the PRIME MINISTER be
pleased to state:

(a) whether all Text Books from Class 1
to 12 have been totally revised, taking into
account the dictates of the New Education
Policy;

() i 30, the broad festures of the syliabi
revised and the pattern of the new text bpaks;

(c) with effect from which academic

year will this new revised syllabi be brought
into force; and

(d) the steps taken in advance to make
the ready availability of these new books by
the time the new academic year starts
throughout the country?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
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OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
to (d). The National Council of Educational
Research and Training (NCERT) has re-
vised the textbooks in Languages, Social
Science, Science and Mathematics for
Classes | to XIl. The Council has also pre-
pared new textbooks in Business Studies
and Accountancy for Classes X! and XNI.

The focus of the syllabus at the primary
stage is on development of basic skills of
literacy and numeracy, study of erwironment
in terms of physical and social phenomena,
participation in activities which would de-
valop productive skills, creative expression,
and physical development and good health
habits.

The syliabus at the upper primary stage
is directed at consolidation of knowledge,
skills, attitudes and values acquired at the
primary stage, and acquisition of widerknow!-
edge base in the context of a broad-based
general education.

The syllabus at the secondary stage
further strengthens the broad-based gen-
eral education imparted upto the upper pri-
mary stage.

Diversification of courses is introduced
at the higher secondary stage; and elective
courses covering science, mathematics,
commerce, social science and humanities
are provided. The syflabi for courses at this
stage are designed to prepare students ei-
ther for university/professional education or
for entering the world of work.

The NCERT has also designed syllabi
for different vocational courses to prepare
students at the higher secondary stage for
careers in agricultural, industrial or service
sectors as well as for sef-employment.
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The syllabi at different stages of school
education incorporate certain common core
components comprising, inter alia, the fol-
lowing:—

(a) The history of India's Freedom
Movement;

(b) The Constitutional Obligations;

(c) Content essential to nurture na-
tional identity;

(d) India’s common cultural heritage;

(e) Egalitarianism, democracy and
secularism;

(f) Equality of sexes;
(g) Protection of the environment;
(h) Removal of social barriers;

(i) Observance of small family norm;
and

(i) Inculcation of scientific temper.

The new textbooks brought out by the
NCERT have been introduced in the Ken-
driya Vidyalayas and the other schools affili-
ated to the Central Board of Secondary
Education (CBSE) in a phased manner. The
years in which the new textbooks have been
introduced in different classes is indicated in
the statement below.

The NGERT tries to ensure that the text
books are printed in advance of each aca-
demic year. The lewtbooks published by the
NCERT e distributed through the Sales
Emporia of the Publications Divigion, Minis-
try of Information and Broadcasting, The
Council has also appointed 22 private whole-
sale agents—13 in Delhi and 9§ in the State
capitals, where the Sales Emporia of the
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Publications Division are not available and  for supply of textbooks directly to them. The
where the Regional Offices of the Kendriya ~ Council runs a Sales Counteronthe NCERT
Vidyalayas are located. The NCERT has Campus in New Delhi forthe convenience of
also been entertaining orders from schools  the students/parents/casual buyers.
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Privatisation of Defence Ordnance
Factories

*199. SHRI KALP NATH RAIl: Will the
PRIME MINISTER be pleased to state:

(a) whether some ordnance factories
have been privatised;

(b) if so, the details of the defence
equipments being manufactured in the pri-
vate sector; and

(c) the amount of defence expenditure
being saved annually as a result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No, Srr.

(b) and (c). Do not arise.
Mazagaon Dock Extension Project

*200. SHRI A.R. ANTULAY: Wil the
PRIME MINISTER be pleased to state:

(a) whether Government have shelved

the on-going construction work of Mazagaon

"Dock Extension Project at Digha Port in
Raigad District of Maharashtra;

(b) if so, the reasons therefor;

(c) the progress made so far in the
construction work including the amount spent,
and

(d) how it is proposed to ensure that
money already spent does not go waste?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). MDL's Dighi Yard
Project is being kept in abeyance, pending
clearance from environmental angle and
finalisation of future Naval and Coast Guard
requirements.
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(c) An amount of approximately Rs. 9.6
lakhs has so far been spent on security
fencing, levelling and development of land,
and part construction of a temporary power
station.

(d) As the Project is only being kept in
abeyance, the question of money spentgoing
waste does not arise.

Amendment to Forest (Conservation)
Act, 1980 to Grant Pattas to Tribais

*201. SHRI ARVIND NETAM: Wilithe
PRIME MINISTER be pleased to state:

(a) whether Government propose to
amend the Forest (Conservation) Act, 1980
to remove the impediments in the speedy
development of the tribals including those in
the hill areas and 1o settle the pending claims
for grant of permanent pattas to the tribals;
and

(b) if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE
MINISTRY OF PROGRAMME IMPLEMEN:
TATION (SHRIMATI MANEKA GANDHI)
(a) and (b). There is no proposal undei
consideration to amend the Forest (Conser-
vation) Act, 1980. However, rules have been
amended and guidelines relaxed with a view
to delegate powers for expediting clearance
under the Act in forest areas including hills,
for developmental activities directly benefi-
cialto the local inhabitants, including tribals.
Proposals for grant of permanent pattas to
the tribals are considered on the merits of
each case.

Kudankulan Atomic Power Plant

*202. SHRI A. ASOKARAJ: Will the -
PRIME MINISTER be pleased to state:
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(a) the steps initiated for the implemen-
tation of Kudankulam Atomic Power Plant in
Tamil Nadu; and

(b) by what date the plant is expected to
be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
In terms of the Inter-Governmental Agree-
ment of cooperation between USSR and
India signed on 20th November, 1988, dis-
cussions are in progress between Soviet
and Indian sides regarding preparation of
the Detailed Project Report (DPR) for the
proposed project consisting of 2 x 1000
MWe units.

(b) The present target schedule for
completion of the project is December, 1998
for Unit-1 to be followed by Unit-2 in Decem-
ber, 1999.

National Waste Management Council

*203. SHRIK.S. RAO: Wilithe PRIME
MINISTER be pleased to state:

(a) whether Government have recently
constituted a National Waste Management
Council;

(b) if so, the objectives thereof;

(c) whether the composition of the
Council has been finalised; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE
MINISTRY OF PROGRAMME IMPLEMEN-
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TATION (SHRIMATI MANEKA GANDHI):
(a) Yes, Sir.

(b) The objectives of the Council are as
follows:

(i) Promotion of collection, colla-
tion and publication of informa-
tion regarding availability of
wastes, technologies for waste
and markets for recoverable
materials.

(i) Analysisofinformation forover-
coming constraints to commer-
cialisation of available technolo-
gies for both waste utilisation
and waste minimisation and
identification of areas in which
new technologies need to be

developed.

(iii)y Rendering advice to the Gov-
ernment, industry and such
other sectors as may seek their
advice on the aspects of the
waste management and on
incentives/disincentives needed
to facilitate waste utilisation.

(iv) Recommending research and
development schemes for de-
veloping new technologies.

(v) Advise Government on fiscal/
regulatory measures to promote
waste utilisation.

(vi) Promotion of measures to cre-
ate awareness among thoss
concerned.

(c) and (d). The composition of the
Council is as under:

. Chairman — Minister of State for
Environment and Forests
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ll. Vice-Chairman-Secretary, Ministry of
Environment and Forests.

. Members

1. i. Secretaries of Departmants of
Agriculture and Cooperation,
Industrial Development,
Chemicals and Petro-chemi-
cals, Urban Deveiopment,
Technical Development and
Non-Conventional Energy
Sources.

ii. Director General, National
Productivity Council.

iii. Chairman, Central Pollution
Control Board.

iv. Secretaries, Environment (or)
Chairman of the State Poliu-
tion Control Boards of Mahar-
ashtra, Gujarat, Uttar Pradesh
and Tamil Nadu.

IV. Representatives of

2. 1. Federation of Indian Chamber
of Commerce and Industry

li. Associated Chamber of Com-
merce and Industry

iii. Confederation of Engineering
Industry of India

iv. Indian Chemical Manufactur-
ers Association

v. Chemtech Foundation
vi. Institute of Packaging

3. Representatives of the Corpora-
tion of Delhi, Caicutta, Bombay.

4. i. Representative of the Depart-

ment of Science and Technol-
ogy

ii. Representative of the Depart-
ment of Scientific and Indus-
trial Research

iii. Director, Industrial Toxicology
Research Centre, Lucknow

V. NGOs and Media:
1. Mrs. Usha Rai, Journalist.

ii. Ms. Nalini Singh, Journalist and
Film Maker

ii. Dr. Nandita Krishna, Director,
Environmental Education Centre,
Madras

iv. Dr. B. Pathak, President, Sulabh
Souchalaya International, Patna

v. Voluntary Organisation in Interest
of Consumer Education, New
Dethi (VOICE)

vi  Consumer Action Group, Madras
(CAG)

Technology for Monsoon Prediction

*204. SHRI KAMALUDDIN AHMED:
Will the PRIME MINISTER be pleased to
state:

(a) whether Indian meteorologists are
using “Power Regression Model" for predic-
tion of monsoon in different parts of the
country;

(b) whether this mathematical tool
developed three years ago has failed to
predict correct monsoon and other data
during the last three years; and

(c) if so, the reasons for not acquiring
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the latest technology for the prediction of
monsoon correctly in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
Yes, Sir.

(b) No, Sir. Only in the last two years
forecasts were made using the new Power
Regression Model, and for both the years,
the forecast proved to be accurate.

(c) Does not arise.

Project for Technology Development
Mission

DR. A.K. PATEL.
SHRI PYARELAL KHANDEL-
WAL.:

*205.

Will the PRIME MINISTER be pleased
fo state:

(a) the details of the projects under-
taken so far for Technology Development
Mission for Indian Language Programme
and the projects which are proposed to be
taken further and the period when work
under each project was undertaken and work
done so far on each project; and

(b) the funds earmarked for each proj-
ect?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
Technology Development for Indian Lan-
guages (TDIL) programme has been drawn
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up by the Department of Electronics for
implementation during the Eighth Plan. In
the early stages of its formulation, it was
termed as Technology Development Mis-
sion for Indian Languages programme. The
proposed activities under this programme
are grouped as follows:

1) Development of Learning Systems

2) Devselopment of Machine Translation
Systems

3) Development of Human-Machine Inter-
face Systems

Sub activities under the above catego-
ries are as follows:—

A. Learning Systems (LS)
A1. Language Learning Systems
A2. LS for Handicapped

B. Machine Translation Systems (MTS)

B1. Core Grammar and Phonetic
Features

B2. Practical MT Systems

C. Human-Machine Interface Systems
(HUMIS)

C1. Text Representation Conversion
System (e.g. Shorthand and Opti-
cal Character Recognition Sys-
tem)

C2. Speech-to-text and Text-to-
Speech System

C3. Muilti-lingual Mass Communica-
tion Display System

C4. Indian Language Interface to
Software
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Integration of R&D efforts into deliver-
able prototypes for technology transfer will
be undertaken in Natural Language Proc-
essing Laboratory proposed to be set up
undsr this programme.

In order to meet the specialized man-
power requirement for implementing these
projects and to promote wider use of the
resulting technology, specialized manpower
development programmes in the area of
Natural Language Processing are also pro-
posed to be taken up.

(b) A total expenditure of Rs. 17 crores
is estimated for the programme for the first
five years.

Production of Electronic Goods

1986. SHRID. AMAT: Willthe PRIME
MINISTER be pleased to state:

(a) the total value of electronic goods
manufactured in the country from January 1,
1987 till November 30, 1989,

(b) the corresponding value of these
goods during the years 1984-85 and 1985-
86; and

(c) the names of foreign firms which
have been allowed participation in Indian
ventures for production of electronic goods
alongwith the broad terms of their collabora-
tion agreements?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a)
The value of electronic goods manufactured
in the country during the period January 1,
1987 till November 30, 1989 is about Rs.
18,320 crores.
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(b)

Year Value
(Rs. Crores)

1984-85 2081

1985-86 2880

(c) During the last three years, foreign
collaborations have been approved with USA,
UK, Federal Republic of Germany, Japan,
ltaly, France, Switzerland, Australia, Neth-
erlands, Canada, Singapore, South Korea,
Tawan etc. These collaborations are broadly
in the nature of technical know-how, finan-
cial participation, design and drawings and
training of personnel etc. All the foreign
collaborations approved in the electronics
sector are within the normal policy frame-
work applicable to all sectors of Industry.
Foreign equity holdings upto 40% only has
been allowed in all areas of electronics except
in the case of 100% Export Oriented Units
and unit<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>